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Record of Proceedings

The representative of Power Grid Corporation of India Limited (PGCIL) submitted
that on 30.5.2014 towers had collapsed due to high intensity of wind and these towers
were designed for Wind Zone 4 which corresponds to 169 kms/hrs wind speed. He
further submitted that the tower design was done according to IS standards with
reliability period of 50 years.

2. In response to the Commission’s query as to whether PGCIL keeps data of last
50 years, the representative of PGCIL submitted that PGCIL consider IMD data and
IMD has divided the country into various wind zones. He further submitted that PGCIL
designs transmission lines and towers based on the appropriate wind zone.

3. The representative of Central Electricity Authority (CEA) submitted that prior to
1997, transmission towers were designed considering three wind zones. However, in
1997, country was demarcated into six wind zones and now towers are accordingly
designed considering a reliability factor of '2' for 765 kV and '1' for 400 kV lines. The
representative of CEA further submitted that the tower damage in 765 kV Gaya-
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Fatehpur line was also discussed in Standing Committee meeting held on 19.6.2014
and report in this regard has already been submitted today before the Commission.

4. The representative of POSOCO submitted that copy of report submitted by
PGCIL is not available with POSOCO. He further submitted that as per National
Electricity Plan 2007, N-2 criteria needs to be adopted for large generating stations
(3000 MW) and multi line corridors (3 D/C lines or more). However, it has not been
achieved so far. The representative of POSOCO submitted that there is a need to
consider this aspect while planning the transmission system.

5. After hearing the representatives of the respondents, the Commission observed
that 15 towers collapsed on 765 kV Gaya-Fatehpur line on 31.5.2014 and directed CEA
to investigate the issue in detail and submit a report by 30.11.2014.

6. The Commission directed PGCIL to serve copy of the report to POSOCO.

7. The Commission directed PGCIL to investigate in coordination with CEA in detalil
failure of towers on 30.5.2014 and 31.5.2014 considering the structural, and
workmanship aspects, material used and O&M practices involving academia and submit
a report within three months of the issue of the ROP and suggest remedial measures.

8. The Commission directed POSOCO to investigate the incident of SSR, delayed
generators response and delayed clearance of faults on the transmission system in
consultation with CEA and submit a report within two months of the issue of the ROP.

0. Subject to above, the Commission reserved order in the petition.

By order of the Commission

Sd/-
(T. Rout)
Chief (Law)
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